
 339.0  Matters  Under  Rule  377

 MR.  SPEAKER:  What  |  have  said  is  all
 right.

 (Interruptions)

 MR.  SPEAKER  :  All  right,  you  please
 withdraw  from  the  House.  You  try  to  be
 funny  all  the  time.  Why  cann’t  you  behave

 properly?

 SHRI  SAIFUDDIN  CHOWDHARY  :  1
 always  behave  with  you  properly.  Sir

 MR.  SPEAKER :  ।  have  told  you  that  |
 have  given  my  fullest  consideration  and  lam
 considering  it  very  sympathetically  that  this
 discussion  takes  place

 SHRI  SAIFUDDIN  CHOWDHARY
 Thank  you.  Sir

 MR.  SPEAKER:  Instead  of  thanking  me
 you  are  unnecessarily  doing  like  this.  ।  did
 not  expect  it  from  you.

 SHRI  5.  JAIPAL  RFDDY  (Mahbub-
 nagar)  :  You  are  kind  enough  to  allow  a
 discussion  on  the  subject.

 MR.  SPEAKER  :  What  subject?

 SHRI  S.  JAIPAL  REDDY  :  The  subject
 under  Article  78  of  the  Constitution.

 MR.  SPEAKER  :  Again  he  is  raking  up
 the  same  thing.  No  Nothing  allowed.

 (Interruptions)

 12.09  hrs.

 MATTERS  UNDER  RULE  377

 [  Translation]

 (i)  Need  to  improve  the  salary  structure  of
 teachers  and  other  staff  of  Sainik
 Schools  and  also  open  Sainik  Colleges
 in  the  country

 PROF.  NIRMALA  KUMARI  SHAKTA- 1  WAT  (Chittorgarh)  :  Mr.  Speaker,  Sir.  there
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 are  18  Sainik  Schools  in  the  country  who
 produce  the  future  citizens  of  the  country  as
 armed  sentinals  of  the  country.

 But  Sir,  the  plight  of  the  Sainik  Schools  is
 very  deplorable.  The  scales  of  pay  of  their
 teachers  and  other  administrative  staff  are
 neither  at  par  with  those  of  the  Central
 Schools  nor  with  those  of  the  State  teachers
 Their  condition  is  miserable  due  to  low
 scales  of  pay.  There  is  also  no  provision  for
 old  age  pension  to  the  teachers  and  staff  who
 retire  after  rendering  a  long  period  of  service

 Talented  and  able  students  belonging  to
 the  families  of  rural  background  come  and
 receive  education  in  these  Sainik  Schools
 But  the  expenditure,  which  is  being  incurred
 per  student  is  so  less  that  the  school  children
 do  not  get  adequate  balanced  diet

 After  receiving  education  in  these  schools.
 some  of  these  students  join  the  Navy.  Army
 and  Air  Force,  but  most  of  the  students.  who
 are  not  selected.  join  general  colleges.  This
 results  in  a  waste  of  labour  which  is  put  in
 building  them.

 Hence  ।  would  like  to  demand  from  the
 Government  that  :

 (1)  Good  teachers  should  be  inducted
 into  Sainik  Schools,  the  scales  of  pay
 of  the  teachers  and  staff  should  be  at
 par  with  those  of  the  Central
 Schools.  A  provision  for  pension  or
 provident  fund  should  also  be  made.

 (2)  The  expenditure  being  incurred  per
 student  should  be  increased.

 (3)  Apart  from  these  Sainik  Schools,
 there  should  be  4  Sainik  Colleges
 where  the  future  jawans  could  be
 given  higher  education.  These  stu-
 dents  can  be  inducted  into  the
 B.S.F.,  C.R.P.F.  and  Border  roads
 Organisation  as  a  second  line  of
 defence.

 Therefore,  the  hon.  Minister  of  Defence
 may  kindly  look  into  it.


